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(a) whether the Government is aware of the fact that many ancient scripts, 
structures & sculptures in Bankura of West Bengal are decaying due to the 
apathy of the State Government resulting in the lack of conservation; 

(b) whether the Government has any scheme to protect the historically 
significant archaeological evidences and if so, details thereof; 

(c) whether the Government has sanctioned funds to the States for 
conservation of unprotected ancient structures, manuscripts during the last 
five years and if so, the details thereof including West Bengal; and 

(d) whether the West Bengal Government has submitted any new proposal to 
bring unprotected ancient items under the ambit of protection, including 
those of Bankura and if so, the details thereof? 

(a) The mandate of Archaeological Survey of India (ASI) is limited to 
conservation of protected monuments of national importance in India 
including Bankura district of West Bengal which are in a good state of 
conservation. 

(b) Yes Sir.  The monuments of national importance are protected by the ASI 
under Ancient Monuments & Archaeological Sites and Remains 
(Amendment & Validation) Act 2010.  There are 36 numbers of protected 
monuments of ASI in Bankura district. 

(c) No such scheme is available with ASI. 

(d) No such proposal has been received.  


